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E xch a n g e s  at B and ipore . Kupwara  and Tangm arg  
Gulmarg are not working properly and the services are 
very poor; and

(b) if so. the details thereof and the steps being 
taken/proposed to be taken to improve the serv ices9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) . (a) The te lephone exchanges at 
B and ipore  and Kupwara are w ork ing  sa t is fac to r i ly  
However, at Gulmarg frequent interruptions do take place 
due to prolonged electric failures Tangmarg is served 
from G ulm arg  exchange . The cable  se rv ing  these 
telephones has been damaged due to militant activities

(b) T he re  is a 100 l ines  E le c t ro -m e c h a n ic a l  
exchange at Gulmarg and its working is affected due to 
pro longed failure of power supply This exchange is 
l ikely to be rep laced by e lec tron ic  exchange  with 
adequate standby power supply by the end of March 
97. The cable to Tangmarg is being replaced Bandipore 
exchange is also likely to be connected with Sopore 
exchange with adequate circuits on reliable media

Medium Capacity Long Range Aircrafts

1827, SHRI S.D.N.R. WADIYAR Will the Minister 
of CIVIL AVIATION be pleased to state

(a) the number of medium capacity long range 
aircrafts proposed to be purchased by the Air India 
during the next five years

(b) whether the recommendations have been made 
to the Government in this regard

(c) if so the details therefor and

(d) the time by which final decision is likely to be 
taken9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) (a) and (b) Air India has not submitted the 
project report for acquisit ion ot medium capacity long 
range aircraft to the Government so tar

(c) and (d) Do not arise 

[ Translationj

Advertisements

1828 SHRI THAWAR CHAND GEHLOT Will the 
Minister ot INFORMATION AND BROADCASTING be 
pleased to state

(a) the amount earned by the Government from 
advert isements during each of the last two years

(b) w he th e r  som e a d v e r t ise m en t cha rges  are 
outstanding against some advertisers and

(c) if so. the time by which the same is likely to be 
recovered9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM ) (a) The de ta i ls  of revenue  earned  by 
Doordarshan and AIR are as under -

Year All India Radio Doordarshan
(Rs in crores) (Rs in crores)

1994-95 64 37 398 02

1995-96 80 97 430 13

(b; Yes Sir

(c) Both All India Radio and Doordarshan take 
re co u rse  to the c o n t ra c tu a l  p ro v is io n s  in c lu d in g  
encashment of bank guarantee deaccreditation of errant 
angecies arbitration and legal action for recovering the 
dues It is a continuous process and therefore difficult 
to indicate any definite period

[E ng lish ]

Telephone Connections From MPs Quota

1829 SHRI M AN O R AN JAN  BHAKTA Will the 
Minister of COMMUNICATIONS be pleased to state

i a ? w he th e r  the te le p h o n e  c o n n e c t io n s  
recom m ended by the M em bers of Par l iam ent from 
their quota for installation in Delhi are not installed for 
months together even after the same are sanctioned by 
the concerned GMT off ices of the States to which 
the MP belongs and communicated to Delhi Telecom 
Circle

(b) if so the reasons therefor

ic) the number of such cases received by Delhi 
Telecom Circle from GMT offices of various States in 
January-June 1996 month- wise

id) the number of telephone connections installed 
in Delhi and the number out of these pending during 
the above period month-wise, and

ie> the time by which the pending list likely to be 
cleared

THE MINISTER OF COMMUNICATIONS SHR! BENI 
PRASAD VARMA’i <a » and No Sir The Telephone 
connections recommended bv the Hon ble Members of 
P a r l iam en t are ins ta l led  e xp e d it io u s ly  on p n o r i ty  
However, in few cases there mav be some delay in the 
ins ta l la t ion  of te lephone  tor such reasons as the 
Registration part icu lars have neither been indicated 
by the Hon ble MPs nor these  sam e have been 
furnished by the customer despite correspondence the 
customer was not available at the premises indicated 
the location where telephone required is technically not 
feasible due to non availabili ty of spare cable pairs 
etc In some cases where the sanctions registration 
part iculars have been recently received the work is in 
progress


